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(v) NEED FOR MORE FUNDS FOR DEVE-
LOPMENT OF UTTARAKHAND REGION
oF Urrar PRrADESH.

. SHRI T. S. NEGI: (Tehri-Garhwal):

Since the coming to power of the pre-

sent Government in 1980, a number of

pronouncement were made to the
effect that the Government of India
will give to U.P. Government per cap-
ita financial aid and assistance for its
Hill, area Budget at par with Himachal
Pradesh,

These pronouncements betame shar-
per and more and more pronounced
during the election campaign for the
bye-election of the Garhwal Parliamen-
tary Constituency. So far as Banks
are concerned, the credit deposit radio
remains as exploitive of the Hill peorle
as before. It is however, regretted
that the Government of India have not
kept their word since 1980-81 Budget
year, Besides, whatever aid and assis-
tance has been given by Centire {0 U.P.
Government under this head though
far shorier than the Himachal rate, it
has been misutilised or misdirected
by the authorities to nurse a particular
tract leaving Pihoragarh, Almore,
Nainital (Hill side) Garhwal, Chamoli,
Tehri Utterkashi and Dehra Dun high
and dry. Not only this, the total
strategy of hill development conceived
in 1974-75 has been retarded by
taking course to all soris of political
and partisan considerations.

The middle sector of H.malayas fac-

ing China, which UP’s Hill area consti- -

tutes is thus undergoing a suffering and
neglect which may cause an explosive
situation as ex!sting on almost every
state agnd area of cur National frontier
due to the uttar disregard to reality
and failure of the Government of India
to come up to the aspiration of these
people. Sheer neglect of even the
primary needs of the people who con-
triby ne of the rravest contingent
of ouriArmed Forces is to say the least
a matter of grave nat'onal concern.

"4 call the attention of the Govern-
ment of Indla and particularly of

Prime Minister herself {0 do the follow-
ing:—

1, Provide fundg for develoment of
Uttarkhand region of U.P. at par with
per capita aid and assistance available
to Himachal.

2. Take vigorous measureg for Te-
habilitation of gx-soldiers of the area.

3. Adopt a correct plan model which,
while developing the area s prosperity,
safeguards its technology and its very
existence from man-made disasters.

4. Make sure thal funds allotted to
Eight H:ll Districts are not squandered
away by UP Government for develop-
ment of a non-hilly part of a district.

5. Immediately call a meeting of
Economists, agricultural foresiry scien-
tists, Botanists, Ecologists and people
with practical knowledge {o provide a
new model of development of hill areas
which will girengthen the economic
base of the area and the nation with-
out destroying the gifts of nature.

(vi) NEep FoR ASSISTANCE TO Ogissa
GOVERNMENT FOR ERADICATION
OF TUBERCULOSIS,

SHRI CHINTAMANI JEr4 (Bala-
sore): Sir, I wish to raise the following
matter of urgent public importance un-
der Rule 377. Seriwus situation has
been prevailing in Qrissa on account
of the spreading of +tuberclosis at
a very fast rate. A team of experts
has recently underiaken g susvey all
over the State. They have detected as
many as 5 lakh T.B potients particular.
Iv in the industrial areas of Puri,
Chilika, Kaluparaghat, G-Udaygiri,
Nuwarangpur, Simitigura, Bisham
Cattack, Rajgangpur, Rourkeln, Sun-
dergarh, and Sambalpur of the State.
1t is a matter of great concern that at
least 10,000 persons, most of whom are
tritals, fall victimas t. this dangerous
diseage every, year,

This disease is spreading to the other
parts of the State mainly in the
absence of proper treatment, Govern-
ment of Orissa has been taking steps
to check the spreading of this disease
B.C.G, vaccinations have been given to
the children and school students: T.B.

- cure centres have he2a opened in the .

headquarters of gix districts. But, all
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these measures fakeu by the State
Government are not enough to eradi-
cate -the disease from the State.

Orissa, being a pour State, cannot
meet the entire expenditure required
.0 be spent for eradicaling the disease
completely. It is. therefore, requested
that a Central Scheme should be intro-
duced immediately for Orissa under
which at least one T B. Centre can ke
opened in every block headquarter of
the State. Additional funds should be
allocated to Orissa to appoint more
number of doctors in those T.B.
Centres and to buy medicine and
vaccination. Special t{eam of doclors
should be deputed bY the Centre 10
undertake extensive tour throughout
the State to detect the diseasc,

This issue concerns the life and
death of 5 lakh people of Orissa.
Therefore, 1 urge the Government to
extend all possible preveniive a2id to
Orissa in order to save those precious
lives.

13.23 hrs.

The Lok Sabha adjourned for Lunch
till twenty five -minutes pasy Four-
teen of the clock,

The Lok Sabha re-ussembled ailer
Lunch at thirty-one minutes past four-
teen of the Clock.

MR. DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER - Now, the
House will take up Matters under Rule
3.

MATTERS UNDER RULE 377—Contd.

(vii) DEMAND FOR ASSISTANCE TO
OPIUM-GROWERs IN  GHAZIPUR
UtTAR PRADESH
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